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THE MINISTER OF STATE I THE 
DEPARTMENT 0 1 TERNAL,SECURITY 
(SHRI ARUN NEHRU) : (a) Yes, Sir. ' 

(b) The various member-countries 
affiliated to ICPO-Interpo} took part in 
the discussion. The Secretary General 
of the ICPO-Interpol, General Secre~ariat, 
paris, moved the resolution on International 
Terrorism. 

(c) No, Sir. 

(d) This is for the member countrie 
to decide. Interpol has not made any 
recommendation in this regard. 

(e) It does not' se m possible ~o 

sp cify' any time limit. 

Maharashtra-Karnataka Border Dispute 

592. PROF. MADHU DANDAVATB 
WilJ the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether during the last session of 
Parti9.men t an an party delegation including. 
MPs from Maharashtra met the Prime 
Min'ster and prop0sed that the long 
perlding Karnataka-Maharashtra dispute be 
settled on the lines of the' settlement of 
the border dispute between Punjab and 
Haryana on the basis of the norms of 
lin uistic majority and geographic conti-
guity treating village as a unit; and 

(b) if so, the reaction of the Govern .. 
m(mt to this proposal ? 

THE MINISTER OF HOME A FAIRS 
(~HR:I S. B. CHAVAN): (a) Prime 
MihJster received ~ communication dated 
the t 3th 'A ~ust, 1985 signed by several 
Memb rs of Parliament' on the subject. 

(b) The Chief Ministers of Mahara htra 
and K'trnataka have been holding di cu -
sions on this issue. The Government of 
India have preferred to await the outcome 
of these bil teral efforts. 

Progress of Na val Academy at Ezhimala 
in Kerala 

593. SH I K. KUNJAMBU· : 
PROF. p, J. KURtEN: 

Will the Minister of DEFENCE be 
plea ed to tate: 

(a at what tag is th wo k on Nav ' 
Academy at Ezhimala in e ala; · 

(b) whether there has been any d lay 
in the execution of work on this pro.;ect; 

(c) if so, the reasons thereof; and 

(d) by what time the work is likely to 
be completed '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DE ENCE RE-
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINOH): (a) to (d). Detailed" 
planning of work and the services for the 
Naval Academy at Ezhimala in Kerala i 
10 progress. The civil work are expected 
to commence after the architectural · 
features and designs afe finali ed and th~ 
approximate estimates are prepar d on th 
basis of the architectural drawings and the 
oil investigations. The Academy is 

expected to start functioning in abou 
6 years. 

Practice of Untouchability 

594. SHRI K. KUNJAMBU: Will the 
Minister of WELF ARE be pleased to 
state : 

(a) whether G .lvetnmen t ha ve received 
any reports about prdcti ing of untoucha-
bility in any part of the country duting 
the past one year; 

(b) if so, the details thereof and the 
action taken thereon; and 

(c) whether Government prop e to 
set up annual national award for those 
working dedicatedly for the eradicati('n of 
untouchability ? 

THE D PUTY MINISTER IN THE 
MINISTR Y OF WE L ARB (S I 
GIRIDHAR OOMANGO) : (a) and (b). 
Yes, Sir. Complaints are receiv d from 
individual regarding the practice 
untouchability which are taken u with' 
the concerned State Government f r 
necessary remedial action. The nature of 
such complaints vary from area to area. 

(c) No, Sir. 

Resource in th Indian 0 ean for ttl I 

Dev lopment of the Economy 

595. S RI K, KUNJAMBU: Wi)) 
the PRIME MINISTER be pleas d to 
state: 




